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	1
	14.04

P.M
	Ch. Prem Singh, Hon'ble Speaker in Chair

	2
	14.05

P.M
	Question Hour: Starred questions No.92-97  were asked and replied. Replies to starred questions No.98-111   and un-starred questions No.88-97  were placed on the table.

  

	3
	15.01

P.M
	Some members of ruling party started raising slogan for action against Delhi Police for misbehaving with Shri Mahabal Mishra, an elected representative and causing disturbance to the proceedings of the House. 

	4
	15.03

P.M
	House adjourned for fifteen minutes.

	5
	15.24

P.M
	House re-assembled.

The Chair stated that Commissioner, Delhi Police has already been asked to furnish an action taken report to this effect and Chief Minister personally conveyed the feelings of the Members to receive an action taken report by this evening.



	6
	15.30

P.M
	Special Mention (Rule 280):  The following Members raised matters under Rule 280:-

1. Shri Jile Singh Chauhan

2. Shri Surender Kumar

3. Shri Veer Singh Dhingan

4. Shri Mohan Singh Bisht

5. Shri Vijay Jolly

6. Dr. Jagdish Mukhi

7. Shri Ramesh Bidhuri

8. Shri Mange Ram Garg

9. Shri Amrish Singh Gautam


	7
	15.52

P.M
	Papers  laid on the Table:

Shri Haroon Yusuf, Minister of Power laid the following regulations.

1. Notifications dated 10.01.07 regarding assignment of code no. and areas of jurisdictions on the Zonal Offices of the Transport Department.

2. Notifications dated 15.02.07 regarding amendment in rule 2,4 and 27 of the Delhi Motor Vehicle Rule 1993.
  

	8
	15.53

P.M
	Budget (2007-2008).

Discussion on the Annual Budget 2007-2008 presented by the Finance Minister on 16th April 2007 continued. The following Members participated in the debate:

4. Shri Sahab Singh Chauhan



	9
	16.00

P.M
	House adjourned for tea break



	10
	16.37

P.M
	 House re-assembled.

 Budget Discussion continued

5.Dr. Kiran Walia

  6.Shri Surinder Pal Singh

  7.Shri Kulwant Singh Rana

  8.Shri Mala Ram Gangwal

  9.Ch. Mateen Ahmed

10. Shri Brahm Pal



	11
	17.50

P.M
	The Chair read the message of the Commissioner of Delhi Police wherein it was stated that concerned Addl. S.H.O who had misbehaved with the Hon’ble Member has been transferred and vigilance enquiry initiated against him to take further action.



	12
	17.51

P.M
	 The House was adjourned upto 2.00 P.M on 19th April 2007.
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